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Shri Jashvant Mehta: For earning

foreign h the Gover t of
India have iniroduced a scheme of
national defence remittance. May I

know if it is a fact that, under this
scheme the foreign  nationals of
Indian origin have not been entitled
to this benefit and, if so, have the
Government considered this aspect of
the problem?

Shri Manubhai Shah: This is a new
scheme which we have introduced
temporarily; when 1 went to East
Africa, many of the nationals of Indian
origin also told me. The matter js un-
der active consideration of the Gov-
ersment.

Shrimati Savitrli Nigam: Not once
or twice but several times, many eco-
nomic experts have pointed out that
because of the scheme, a lot ot foreign
exchange is being accumulated and
collected and misused in foreign
countries or here, and 8o, may I know
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why the hon. Minister is not ready to
restrict it carefully and to take steps
for further scrutiny?

Shri Manubhai Shah: We are con-
tinuously scrutinising. As the hon.
lady Member knows it tully, the ques-
tion of accumulating money dose not
arise at all out of this scheme. I the
Government is slack or if the party is
of a rather doubtful character, they
can always accumlate it. It has noth-
ing to do with this scheme.

Shri T. Abdul Wahid: Could the
Commerce Minister inform us as to
how our import entitlements compare
with those of Pakistan?

Shri Manubhat Shah: That is much
smaller in character. But I do not
want to compare ourselves with any-
body. This has been the trend all
over the world. As a matter of fact,
in this country, it is unfortunate that
so many manufacturers are allowed
to import without any obligation to
export.
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Shri A. P. Sharma: According to
tthe exisfing rules, it a railway em-
ployee is involved in a court case
arising out of the discharge of his
legitimate duties, he has to defend
his caseé at his own cost. Only the
disburgement is made after he wins
sthe case. This aspect not only creates

diﬂicultig in the way of defending
the case but sometimes it aiso
weakens the case. 8o, may I krow
whether the railway will defend such
cases, because they arise in the
course of discharging of their legiti-
mate duties, and will they see that
they are given all kinds of facilities
in defending the cases?

Dr, Ram Subhag Singh: This is a
suggestion which can be examined.

Shri A. P. Sharma: Sir...

Mr. Speaker: It is exactly a sug-
gestion. What does he want?

Shri A, P. Sharma: Kindly listen
to what I have said.

Mr. Speaker: I have followed
every word of what he has said. Shri
Samanta,

Shri S. C. Samanta: Is it not a
fact that smugglers who are detected
without tickcts are beating up the
TTEs? If so, may I know what pro-
teqtion has been given to the TTEs
who are endangering their lives?

Dr. Ram Suhhag Singh: We shall
provide suitable protection to the
raflway staff if the smuggiers indulge
in such Jactivities.
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Shrimati Jyotsna Chanda: Msy 1
know whether any assessment has
been made to find out in which part
6f the oountry ticketless traved s
great?
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Dr. Ram Subhag Simgh: That was
the reply I gave.
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Shri D, J. Naik: What is the inci-
dence of ticketless travelling and
what is the loss of revenue to the
rallways?

Dr. Ram Subhag Singh: The in-
cidence of ticketless travel is from 4
to 5 per cent. of the total number of
passengers, The loss of revenue is

to the tune of about Rs, 5 crores per
annum.
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Mr. Speaker: It is a suggestion for
action.

Shri Dinen Bhattacharya: Is it not
a fact that the incidence of ticket-
less travel is more in such trains as
are much over-crowded; it so, may I
know whether the Government has
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considered this aspect of the question
also?

Dr. Ram Snbhag Singh: It is true
that whenever there is over-crowd-
ing people do feel the difficulty and
sometimes they go without tickets.
But the problem of over-crowding is
constantly being studied and we are
introducing new trains and increasing

the number of coaghes virtually
throughout the country.
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The Parliamentary Secretary to the

Minister of Steel and Mines (Shri
Thimmaiah): (a) 88.

(b) 743.

(c¢) there is no scheme as such for
mechanisation of coal mines under
which small coal unitg would be mer-
ged with bigger ones.
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The Deputy Minister in the Minis-
try of Steel and Mimes (Shri P, C.
Sethi): We are trying to introduce
mechanisation in the coal mines. By
mechanisation, certainly the produc-
tion is increasing and the capacity per
worker to produce is also increasing.
But there is some limitation as com-
pared to foreign countries. We can-
not mechanise all our mines because
it involves a lot of foreign exchange
and other things,
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Shri P, C. Sethi: Sir, it is true that
when mechanisation will come there
would be a certain a mount of re-
trenchment. We are trying to see
that as far as the NCDC is concerned
there is the least possible retrench-
ment. We are also trying to absorb
those retrenched somewhere else. As
far as private sector collieries are
concerned, wherever mechanisation
has come, to gome extent there is
retrenchment,
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